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SHRI O. RAJAGOPAL:   Sir, since there are only three speakers ... 

MR. CHAIRMAN:   So, hon. Members, would you like to sit through 

lunch hour? 

SOME HON. MEMBERS:   No; no. 

SHRI O. RAJAGOPAL:  Sir, if the House agrees ... 

MR. CHAIRMAN: No; the Members are saying 'No'. 

AN  HON.   MEMBER:     Sir,  they  can  finish  it  within  ten-twenty 

minutes. 

SHRIMATI CHANDRA KALA PANDEY:   Sir, I will finish it within two -    

minutes. 

MR. CHAIRMAN:    No; I think I have to adjourn the House for lunch.   

The House is adjourned for lunch. 

The House then adjourned for lunch at one of the clock. 

The House reassembled after lunch  at thirty-two minutes past two 

of the clock, 

[THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY) IN THE CHAIR]. 

PRIVATE MEMBERS' RESOLUTION 

Crash in the prices of agricultural commodities and need for necessary steps 

to improve the conditions of farming community in the country 

THE VICE-CHAIRMAN:   Shri C. Ramachandraiah to move his 

Resolution. 

SHRI C.  RAMACHANDRAIAH (ANDHRA PRADESH):    Sir,  I move 

the following Resolution:- 
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"That this House expresses grave concern over the crash in the 
prices of Agricultural commodities and the failure of the Government 

agencies toensure timely procurement with adequate minimum 

support price, throwing the millions of small and marginal famers into 

financial distress and a debt trap and urges upon the Government to 

initiate necessary steps to improve the conditions of farming 

community in the country." 

Sir, the subject is very important. Since a majority of the Members 

want to speak on the subject, I will try to finish my speech within the time 

allotted. 

The role of agriculture in the Indian economy is very vital and 

significant. Seventy per cent of the people are still depending on agriculture 

with 60 per cent of the work-force depending upon profession generally 

contributes nearly 26 per cent to the GDP. It has got a tremendous impact on 

our economy. If any particular area or a region has to be developed, it has to 

concentrate on developing the agricultural or the industrial field. Industry also 

will depend on either agricultural produce or mineral produce. Sir, the success 

or failure of the economic reforms which have been introduced in 1991 by the 

Government of India and which are being more vigorously pursued by the 
present Government, mostly depends on the success or failure of the 

agricultural sector in this country, because, still, the economy of India.is 

agrarian. But, unfortunately, the Government of India, except in the early 50s 

and 60s, has not paid that attention as should have been. Because of the 

lopsided policies and lack of comprehensiveness in the policy, agriculture was 

rather neglected, I should say. It was not protected in this country. There are 

so many distortions in the agricultural activity and I will come out with the 

reason for this deceleration. 

First, I should say that the capital formation in agriculture has been 

substantially reduced. I think, at present, it is 7.5-8 per cent of the total Plan 

Outlay that is being allocated to agriculture and its allied activities. With all its 

contribution to the national economy, it is very negligible. Sir, right from 1993-

94, the share of public investment declined. I am quoting from the figures of 

the Ministry of Agriculture. The share of public investment declined from 33 

per cent in 1993-94 to 23 per cent in 1998-99. The latest figures are not 

available with me. My information is, as on today, it is around 21.6 per cent. In 

general, only around eight per cent of the public investment in all sectors has 

gone to agriculture. 
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Sir, it has got a cascading effect. The first effect is lesser growth of 
irrigation potentiality. Again, I will quote the figures. "The average annual 

addition to the irrigation projects from major and medium irrigation sources, 

which was about one million hectares during 1974-80, declined sharply to 0.4 

million hectares per annum during 1992-97. Of the ultimate irrigation potential 

of 139.89 million hectares, irrigation potential created is only 89.56 million 

hectares. And the total achievement up to the end of the Eighth Plan as 

percentage of the ultimate potential of major and minimum irrigation was only 

56 per cent." 

Sir, this slowdown in irrigation has affected the cropping intensity and 

yields and is a serious constraint for diversified agriculture and cropping 
patterns for productivity increases, for exports and for food security. Sir, this 

has created grave distortions in the entire agricultural sector and it has created 

a hindrance for diversification in cropping pattern which has affected the yields 

and quality also. It is widely accepted that India needs a minimum growth of 5-

5.4 per cent over a consistent period to reduce poverty significantly. At this 

growth rate, agricultural development would diversify into dairying, animal 

husbandry, pisciculture, floriculture, horticulture and other areas. This would 

spur the growth of agro-processing industries in rural areas to meet domestic 

as well as export demands. Unfortunately... Sir, unfortunately, we have been 

encouraging the growth of rice and wheat, that is, cereals, to the detriment of 

the nation, and to the detriment of the farmer. Rice and wheat farmers should 

be induced to look for new sources of incomes. As the world prices of wheat 
and rice are already lower than the domestic prices, and are not likely to fall, 

the domestic prices of wheat and rice will tend to fall to align with the world 

prices. Moreover, the world market for rice is very limited, and confined only to 

superfine varieties. As the demand for cereals is mainly population-driven, 

whose growth rate is slowing down, it would be prudent to divert resources 

from rice and wheat cultivation to high-value crops. 

Sir, the Government of India, over a period of time, has been 

adopting a pro-staple cereal policy, which has created these distortions. 

Today, our godowns are surplus in cereals, that is, wheat and rice, and 

disposal of the surplus has become a problem to the Government of India. We 

have been more accustomed to deal with deficits than surpluses. We find a 

problem with surpluses. Unfortunately, most of the people are still unable to 

get two square meals a day. My request is, the Government of 
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India should concentrate more on changing the cropping pattern, as per the 

needs of the ecology of the area; as per the needs of the nation. Today, we 

are importing oilseeds; we are importing pulses, and we are surplus in 

cereals, which we are unable to export, because, we are unable to compete in 

the international market. That is where the distress of the farming community 

has to be noted. 

So, another aspect of the declining capital formation in the 

agriculture is irrigation. The share of irrigation in the State expenditure has 

declined from 26.6 per cent in the Seventh Five Year Plan to 24.1 per cent in 

the Ninth Five Year Plan, whereas, allocation to research and development 

has grown from 31.7 per cent to 36.2 per cent. 

Sir, we should no doubt pay attention to rural development. But, if we 

can have introspection, the rural development always consists of very 

temporary schemes, which do not have an enduring benefit. To overcome the 

drought or famine, we have been initiating schemes under the rural 

development. Of course, in the sphere of rural development, we are spending 

more than Rs. 40,000 crores. But, it is not linked with irrigation. That is one of 

the reasons why the States have been demanding that the rural development 

funds should be given to the States directly so that the States will formulate 

their own schemes, depending upon their needs, depending upon the 

availability of local resources. The contribution of employment programmes to 

create additional employment was small, compared with * the magnitude of 

under-employment. Contribution of employment programmes, including urban 

programmes, to total employment, is about two per cent, and these 
programmes have not been integrated with agriculture, as I said earlier. The 

share of agriculture and irrigation plan expenditure has been considerbly 

reduced. It was 6.5 per cent during the Ninth Plan. So, most of the States, 

including the Government of India, have not paid much attention, and not 

allocated sufficient funds to the overall growth of irrigation in the country. Most 

of the rivers are still to be harnessed. 

Most of the potential of the rivers is still to be used, to the maximum 

advantage of the farmers. Every inch of cultivable land would be irrigated—this 

should be the policy of the Government, this should be the motto of the 

Government. The Government has to achieve that objective at any cost. 
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Sir, I have spoken a number of times about the importance of 
agriculture. We have been quoting the example of China's development. For 

the past 16 years, consecutively, China ha6 been achieving a growth rate of 

more than five per cent in agriculture. In my opinion, it is only because of that 

that the economic condition of the farming community in China has improved. 

The farming community constitutes a large percentage of the population even 

in China. The higher growth rate in agriculture has improved their economic 

condition and has enabled them to purchase more goods. That has increased 

the aggregate demand for their goods and pushed up the economy. 

Unfortunately, here, the policy-framers have not been heeding to the request 
of the farmers because they have been adopting a lop-sided policy in 

planning. So, this is the state of affairs prevailing today. It is only because of 

the lop-sided policy of the Government. 

Sir, if we come to the agricultural credit rate, till today, we have left 

the farming community to the vagaries of the monsoon. We are forcing them 

to pray to God for timely monsoon so that they can irrigate their land with rain 

water. There is no security mechanism built, over a period of time, in this 

country for the betterment of the farming community. In 1998-1999, the 

agricultural credit rate was 6.2 per cent; in 1999-2000, it was 1.3 per cent; and 

in 2000-2001, it was minus .2 per cent. Unless the credit rate is increased, it 

will be very difficult to improve the economic standards of the majority of the 

people. Sir, I want to point out one of the reasons why the deceleration has 

taken place. The contribution of agriculture to the GDP is 25-26 per cent. The 

exposure to agricultural credit rate is very minimum. It is somewhere between 

14 and T6 per cent, in the morning, the Minister of Agriculture has mentioned 

in reply to a question that the small and marginal farmers constitute 78.5 per 

cent, and their operated area is only 32 per cent. Very good! The Government 

seems to be satisfied because the operated area is only 32 per cent. They are 

providing 48 per cent of the total agricultural credit to the small and marginal 

farmers. The Government is aware that most of the farmers who have got big 

holdings may not require agricultural credit, because they are self-sufficient 

and have got enough resources to undertake the activity. It is the small and 

marginal farmers who need the credit more. So, the Government should 

increase not only the percentage of total agricultural credit, but also the 

percentage of agricultural credit to the small and marginal farmers. 
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Sir, I want to mention one thing more--the rate of interest. I will give 

you the data about other countries. In USA, the contribution of agriculture to 

the GDP is two per cent, and the labour-force is four per cent. They are 

charging four per cent for agricultural credit. In France, their contribution to the 

GDP is two per cent, and the labour- force is six per cent. They are charging 

four per cent. In Germany, their contribution is one per cent, and the labour-

force is three per cent. The interest rate is also three per cent. In England, their 

contribution to the GDP is two per cent, and the labour-force is three per cent. 

They are charging an interest rate of five per cent. In India, their contribution is 

26 per cent, and the labour-force is 60-70 per cent. But we are charging a 14 

per cent rate of interest from the farming community! So, with all these 

distortions, how does the Government think that the agricultural growth will be 

more viable? 

Another aspect is that, the small and marginal farmers have no 

access to institutional finance. No institutional credit is available to the small 

and marginal farmers. They take land on lease from landholders. They can't 

raise loans because they are not the owners of the land. Unless you own the 

land, you will not be eligible to get loans. What I am suggesting is, let us have 

crop tenancy, instead of land tenancy. The land-owners will not permit the 

lessees to raise loans because it will create some interests or something. They 

have got their own apprehensions. My request is, let us have crop tenancy so 

that the small and marginal farmers will have access to institutional credit. 

There is another aspect which relates to the minimum support price. It 

has got two angles. It never depends on the cost of raising the crops. If you 

consider the MSP of different crops for the past four or five years, you will find 

that it has been arbitrarily fixed. There has been an arbitrary increase of Rs.15 

or Rs.20 per quintal every year. It was in no way related to the cost of 

production. But the interest rates were fixed, entirely to the detriment of the 

farming community. 

Another point-it is subject to correction-is that, 10 per cent of the 

procurement price is being paid to the State Governments. That is what I was 

told. When the FCI procures an item at Rs. 1,000 per quintal, an amount of 

Rs.100 is being paid to the State Governments, by way of one per cent market 

tax, four per cent sales-tax and five per cent rural development cess.   I have 

got a doubt whether we are providing subsidy to 

230 



[26 July, 2002] RAJYA SABHA 

the farmers or the farmers are subsidising the Government through their 
activities. I feel, it is not the agricultural activity which is helping the farmers to 

survive. It is the other supplemental income that the farmers get, which helps 

them to survive. The agricultural work will keep the small and marginal farmers 

engaged and, at the most, they will get what they spend. They will never make 

any profit out of the agricultural activities. This is the state of affairs prevailing 

in the country. There is one more aspect to the minimum support price. As I 

have stated, access to institutional credit is not available to the small and 

marginal farmers. They are, virtually, driven to the conventional money-

lenders. Before they start raising the crops, the farmers take loans from 
conventional money-lenders, with a commitment that they will give the crop to 

them. Therefore, whatever the minimum support price that the Government 

fixes, has no relevance to the small and marginal farmers, who have already 

made a commitment to the moneylenders. Since no access to institutional 

credit is available to the small and marginal farmers, they are driven to the 

conventional money-lenders. In case there is a crop failure, and he is unable 

to redeem the debt, it will force him to commit suicide. The Government has to 

consider long-term and short-term measures, because the agricultural assets, 

which the Government creates, confer some enduring benefits on the major 

section of the population; rather than spending on rural development. I don't 

say that you allocate a small amount for R & D .  RuraJ development has to be 

encouraged. But the benefits derived by the community out of rural 
development are temporary. The assets that are being created in the 

agricultural and irrigation fields, should be used for the benefit of the farming 

community. It has to be balanced. It should be seen where exactly the society 

needs agricultural development and rural development. 

Today we are spending lakhs of rupees on four-laning roads and Six-

laning roads. \ do not say that you should not do it. But, can we afford to do it 

with the very meagre resources that are available at the disposal of the 

Government? They money has to be spent very judiciously. When the villages 

are languishing without roads, when there is no production in factories to 

transport goods because of the deceleration or slowing down of the economy, 

when a major section of the population does not have money to mobilise 

resources, I think that is a luxury today. It may be a necessity tomorrow. You 

should spend that amount in creating more assets and irrigation projects; link 

all the rivers in this country; provide water to every inch of the land.   It would 

create more employment and more wealth in the 

231 



RAJYA SABHA [26 July, 2002] 

3.00 p.m. 

country and people would have the purchasing capacity to acquire goods. It 

would boost the economy. We don't need any graduates from the London 

School of Economics or the Harvard University to propagate all these things.   

It is a question of prudence. 

Sir, there are hundreds of works which are still pending at the village 

level. I am not against big dams. These days there is a lot of controversy about 

the big dams in our country. If it is a big project, there comes the question of 

cost overrun and time overrun. If you go in for small projects in villages, you 

can derive more benefits, like soil conservation, water harvesting, as we have 

been doing in Andhra Pradesh. These small projects can be completed in a 

short span of time and people can derive benefit immediately. 

Whatever minimum support price the Government may offer, unless 
the productivity is increased, there is no use of it. Today, the average wheat 

production in our country is 2.4 to 2.7 metric tonnes per hectare; whereas, in 

other countries it is 7 metric tonnes per hectare. Even if you increase the 

minimum support price, you cannot attain the level of 7 metric tonnes per 

hectare. If you fix a price of Rs. 1,000 per metric tonne, you would get Rs. 

2,700/-; whereas, the other countries would get Rs. 7,000 per metric tonne. 
The Government has to ponder over this issue. Efforts should be made to 

increase the productivity in this country. 

Sir, our product is not competitive because we are unable to achieve 

the productivity and we are unable to maintain the quality in order to compete 

in the international market. Every country in the world has got an objective to 

address to the global needs. Our exposure in the world market in terms of 

export of agriculture produce is to the extent of 0.6 per cent wnich is very 

negligible and invisible. It is nowhere visible in the international market. Why is 

it happening? It is happening because you have neglected the agriculture 

sector from the beginning. You want to create superficial development which is 

not going to yield results. 

That is not yielding result. So, orientation towards exports has to be 

done. Produce those which can be exported; change the cropping pattern so 

that the farmers get the maximum benefit. 
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Sir, one more thing which the Government has to focus its attention 
on, is with regard to crop insurance. Of course, we have the crop insurance 

scheme. But, in our area, the people say, it is not crop insurance but it is a 

loan insurance. If somebody borrows loan on a crop, insurance is there, but it 

is to cover the loan and not the crop. So, do we call it crop insurance or loan 

insurance? Our demand is, create a separate corporation run by 

professionals, -- not by IAS officers who do not have any knowledge about 

agriculture in this country, -- extend this activity to all the crops and to all the 

areas of the country. Then, as regards the farming subsidy, to what extent are 

we protecting the farming community in this country? We say that we are 
providing subsidies to them. Is it really so? When we are unable to provide 

them even the cost of production, how can we claim that we are providing 

subsidy to the farmers, whereas they are providing revenue to the 

Government, in terms of sales tax, transportation costs, etc. Sir, the 

agricultural health of this country should not be neglected on any account. 

Sir, one more thing is, we have agricultural experts running the 
Ministry of Agriculture; we have experts in every activity of the Ministry, but 

persons who do not have basic knowledge about agriculture are being kept at 

the helm of affairs. And, it is becoming very difficult to give feedback to the 

Government so that they can take good decisions". Till now, the Government, 

whichever party had been in power, has been advised not to adopt a pro-

staple cereal policy, and this has caused total detriment to the country. Today, 

we are importing oilseeds, pulses, etc., and we are spending thousands of 

crores on foreign exchange. This is because of the lopsided policies of the 
Government, which will have to be rectified.      . 

Sir, I thank you for giving me this opportunity and I request the 

Government to initiate all these measures so that the agricultural activity, 

which is the lifeline of our country, can flourish.  Thank you. 
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�� /�� �  �6 ��ह�� ���� ह-, P���  /	�ह�� �  G��� 1� _�� 
ह-, P���  घ� �  1� G���  ���� ह- :� 	���� P�� G
�� ��-��| �� ��0�� 1� ह-C �ह pTJ	� 
	����  ^��� ��b !b? �ह �� ���s�� �� ��	��* ��  _Q�� 
� ह-C 	���� ��  	���� ��  	�( 
����� >�	$�� !��Q� �� �� �Z� m��TJ� �� JKC P)ह*�� �60� 	� $�% �� 	���� !��� :� �घ' 
�� �� ह-, �6 _?J� ~pgB �� ���6� ह-, P��6 �T�� /�$ $� 	$�� ��(, �T�� ��� $� 	$�� ��(C 
>�	�( /�$ 
� �p
�Z� �� m��TJ� J�C �'X� ��$ ह- 	� >� �6� �1� ��  �$T�* ��  	�( �� 
0'��� ह6 �ह� J� �6 ह���� $�% ��  ��5��� +Q�� ����, �� GB� 	�ह��� ���
��� �� ��
'� �� (� 
�1�  �  1��8 $� �ह� J�—�4 	���� ��  	�( ��0�b �� m��TJ� �\� !�, 	���� �6 �T�� /�$ $R�!�, 
	���� �6 �T�� ��� $R�!�, 	���� :� /��� ��  ��� �  _�� ���� ��� �T�� �\� !�C GqR �� �� 
��y�� �� 0'��� ह'_ :� �!���� (� �ह��� �� �� �ह� ��� �ह�� �ह� :� �-�� ह� >� $�% 	� 
�6!* ��, 	����* �� �6B Z�� 	$��, 
�B� �  P��� �6B ��$ ह6 !��, P�� ��� �6 Z��� �� 1�� 
��� 	$�� !��C >��� �`� Q6/� >� $�% ��  	����* ��  ��J,>��� �`� ���� >� $�% ��  	����* 
��J >� $�% ��  +Q�� ���� �� 	���C (� ��l �6 $�% ��  +Q�� ���� P���  	ह� �� ��� ��  :� 
$R��� ��l �6B Z��� ह� ���*-��� Z��� ��  1�� ��� 	$( ��(� ��*	� 
�B� �  �6B ��$ ह6 !( 
>�	�( G� 	���� �� _�V���� �हK �ह�C ....(#��$
�)... w�� �हK ह6�� ह- 	� �6B ���!�� �q 
�6 	���� ��  	ह� �� ��� :� 
�B� �  �6B ��$ ह6 !( �6 ���*-��� ह� Z��� �� 1�� �o� 	$��C  

 

P
�1�j�N �ह6$�, Z��� ��  1�� �o��� 
� ह� >��6 ��Y�� �हK ह'b�, �4 _� �ह 
��� >�	�( �ह �ह� हR e 	� ���s�� �� 	���� ��  +	� >��� $$5 J�....(#��$
�)..... 

 

�� 
�H	 �	6 (	9� � !+): _
��  �j� +$�% �� ����� �� 28 
��4B �-Y� B-�� �!� 
�/� ह-, �ह B-�� 	�� 0�� �� �!��� ह- ��� 
RI ��	�(!�? 28 
��4B �-Y� B-�� :� (�z� 
B-�� 	�� ��� ��  	�( ह4? 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Mr. Verma, 

you take your seat.   Let the Member speak. ...{Interruptions)... 

�� 	0� (�) 	��
: P
�1�j�N �ह6$�, �4 �'���H�� ��� �ह�� 0�ह�� हR e, 	���� 

�� �ह�R$� �� ��� �ह�� 0�हता हR e, ���� 1�b ��� �'� � C  

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY):   Mr. Meena, 

you address the Chair. 
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�� 	0� (�) 	��
: _� �� 6 ��� 
ह�� >� $�% ��  G�$� ���s�� �� ��� J�C Z��� �� 1�� 
J� 7.50 \
( ��B�C 0�� ��� >��� !��5��B �ह� �6 Z��� �� 1�� ��� ह6 !��? 20.00 \
( 
��B�C �ह�� 7.50 :� 20.00 \
(C ���* �� 1�� 2500 \
( a��B� J� :� >���  ��� �  ���* 
�� 1�� ��� ह-? 1300 \
( a��B�C !�हR� �� 1�� 900 \
( a��B� J�C 1996 �  :� _� !�हR e �� 
1�� 625-650 \
( ह-C  

P
�1�j�N �ह6$�, >)ह*�� �� Z��� �� 1�� �� ����� 0'��� ��  ��$ �6 >��6 P��� ह� 
��Y�� �हK ह'b, >)ह*�� 	���� �6 /�$ 
� ह� ���� ���� �p
�Z� 1� /H� �� $�, �� �� $�C 
�ह ��� 	���� 
� 
Z�C 	���� ��� ����? ह�J �� ��� 	��� !�� J�C �6!* �6 !�� �6���, 
X���� $��� �6B �� 	��� :� �� �6B �� ��� 	��� !�� �6 �p
�Z� 1� /H� �� �� �� $�C 
�ह�� ��| ��( 	����C >� $�% �� 	���� ��� ���? _� �� ह� �� 	� �� ��� ���� ह4 �6 �� 	� 
�  	���� ��  ����� ह� ��ह �� ���B ह- ��*	� P��� l�� �� �6b �'�N� �हK ह-C +��� 	�� 
_
$� _ ��( �6 	���� �6 �'���� Pf��� 
`�� ह-- -  0�ह� A��$� ��k ह6 ��(, ��o _ ��(, 
u�� 
` ��(�, 0�ह� G��� _ ��(, �-�� _� $�% ��  _Q� 1�! �  G��� �� �� pTJ	� ��� ह'b 
ह-, >��� ���� A��$� /�	����� 	���� �6 Pf��� 
`�� ह-C 	���� ��  +	� ह���� �60 ह� �हK 
ह-C >� $�% ��  G�$� >��� �$�-���� ह4, �	$ >� �$� –���* 
� �6��� ����� 	���� �6 ��0�b 
��  	�( 
��� 	$�� �� ���  �6 >� $�% ��  	���� ��  	�( ��0�b �� 
��� P
�
Q ह6 ���� ह-, 
P��� /��� G}I� ��ह �� ह6 ���� ह-, P��6 $'/ �� ह6 ���� ह-, ��	�� >� ��l j��� ह� 
�हK ह-C 	���� ��  /�� �� ��0�b ��  	�( w�6�� B ��� 	$( ��(�,>��� P�� �'	�Q� ह6 ���� ह-C 
_� pTJ	� �$� !b ह-C P
�1�j�N �ह6$�, >� $�% ��  	���� ��  ����� �ह ���B �6 ह- ह�, �6 

��� ��  �' (� J�, �6 �-� ��� �/� J� P���,�� �� 1� �R/ !( ह4C vR��-� ���(, �� �R/ !(C 	����* 
��  ����� _� �ह'� ���B ह- ��*	� ����� w	��� B �हK ����� ह-,�	$�* ��  
��� �6 �हK �6��� 
ह-C >� ���� �  ����� �� �6b �6���(� �हK ह4C w�� ह��� �  	���� �- �� �� 	� ���!�, �- �� G
�� 
����-��
� ���!�? �	$ 	���� �6 _?J� ~pgB �� ���R� ���� ह- �6 _�V���� >� ��� �� 
है ,क उसे उसक� Kसल का वा�जब मुLय ,दलाया जाए ,कसान �जतनी मेहनत करता है उतना 

मुLय  P�� �हK 	���� ह-C �pY� _�� +$�% :� �' I G)� ��A�* �  �6 	���� _H�$�ह ���� �� 
pTJ	� �   _ !�� J�C >� $�% �  w�� �1� �हK ह'_C ����� >�	$�� !��Q� ��  ��� � , �� ����� 
!��Q� ��  ��� � , �� ����ह��� �� ��  ��� �  w�� �1� �हK ह'_C G� ��� ���8 ह- 	� w�� ह6 
�ह� ह-? 	�� _
 	����* �� ��� ���� ��  	�( / �̀ ह6 ���� ह4C _
�� �RY� ��� 	$(C J6 �̀ –�ह'� 
�RY� _
 �\� ���>( ��	�� >��� �ह ���� �हK ह- 	� 	���� �6 _
 �� ��l �� �'���� 

ह' �0�(�C �' I �6 ��ह����� �	�( 	���� 
�C  

�ह6$�, _� �� ह� ��B $�/�� ह4 �6 
��� ह4 	� P��  �`�* �� ��� 0� �ह� ह-C �`�* 
��  ���� �  +Q������ �� �� �6���(� 0� �ह� ह4C 
��� ��  
��� �� 1� ��� 0� �ह� ह-C _
 ��0�b 
�� ��� �	�(, ��0�b ��  ��J _
�6 
��� �� 
��� 1� 	�� ��(!�C ��0�b �� 
��� G!� 	����6 
�6 	��� �6 
��� �� 
��� �6 WB6��	B��� �6!* �6 	�� ��(!�C _
 ��0�b 
� /05 ��	�(C 
��	�� >� u� �6b j��� �हK 	$�� �� �ह� ह-C �4 
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>� ���Y
 ��  ��j�� �� ����� �� �ह G�'�6Q ���� 0�ह�� हR e 	� �ह >� u� j��� $�C 
_
�6 
���� –�6`  �' (� ����� �� �6���(� ����� 0�	ह(, �	$�* 
� w	��6B ����� �� �6���(� 
����� 0�	ह(, !���* ��  �6 ����� BRB !( ह4, P��� ��y�� �� �6���(� ����� 0�	ह( 	���� 
	���� �� /��� �6 
��� 	�� ��� C �ह6$�, G!� 	���� ���R� ह-, G!� 	���� _?J� ~pgB 
�� P)�� ह- �6 $�% 1� P)�� ह-C 	���� >� $�% �� _H�� ह-, >� _H�� �6 _
 ���R� �	�(, 
�� ���� >� $�% �� 1�� ह6 ���� ह-C  

�ह6$�, �}I�$�� 1��8 $��� ह�  1� _�� ह-, G�H� �6��� ह�  1� _�� ह-, X���� $��� ह�  1� 
_�� ह- ��	�� X���� $��� :� G�H� �6��� ह���� 
	�
�	B�* :� ��	��* �  �हK ह-C >�� �6 �� 
�6! �� ���� ह4 	���� _$� ��� ह'b ह-C  

P
�1�j�N �ह6$�, 	���� �� ��� �	$ �gB ह6 ��( �6 P��� /�	����� 	���� �6 
1'!��� 
`�� ह-C >���  	�( w�� m��TJ� ह6�� 0�	ह( 	� �6 ��� �gB ह6 ��(, 	���� �6 
P��� �'_��� 	�� ��( :� 	���� �6 _?J� \
 �� �6 �'���� ह'_ ह6, P��� N	�
R?� ह6 
��(C ����� �6 w�� �6b �6��� ����� 0�	ह(C  

P
�1�j�N �ह6$�, _� ह� G���kgz�� ����� �� ��� ���� ह4C ह���� 	���� �ह'� 
��ह��� ह- ��	�� P���  r
� B-��*, ���* ��  �RY�*, /�$ :� ��� ��  �RY�* �� 1��� �6X ह-C >� 
���8 ह���� 	���� �6 $R��� $�%* ��  	����* �� �'����� ���� �  �	f��b ह6�� ह-C ह���� 
	���� G���kgz�� ����� ��  	���� �� �'����� �� ���� ह- ��	�� >���  	�( ह�  P�� ��Q� 
P
�
Q ����� 
  ̀!�C G}I� /�$, G}I� $��>���� ह�  	���� �6 P
�
Q ����� 
  ̀!�C �� 1� 
�6b +��� 	�� _
$� _�� ह-- 0�ह� ��� _ ��(, 0�ह� u�� 
` ��(�, 0�ह� l�� �6 �6b ������ 
�! ��(, >��� ���� ��� 	���� 
� ह� 
`�� ह-C >�	�( >��� N	�
R?� �� m��TJ� ����� 
�6 ���� 0�	ह(C �	$ ����� w�� �� ���  �6 	�pV0� \
 �� G���kgz�� ����� �� 	����, 
	ह)$'T��� ��  	���� �� �'����� �हK �� ��� !�C  

�ह6$�, _
 
���� �� ��� ���� ह4C _
�� 
���� �  
��� �6 	$�� J�, �ह�* ��  ��j�� �� 
ह	���8� :� 
���� ��  	���� �6 _
�� 
��� 	$�� J�C _
 
���� :� ह	���8� �� ��� >��	�( 
���� ह4 ��*	� �ह�� ��  	���� ��ह��� ह4, �ह�� ��  	���� 
R�� ��ह�� :� �!� ��  ��J ���5 ���� 
ह4C >�	�( P��6 �'	�Q�(� $��� �� _�V���� ह-C P
�1�j�N �ह6$�, 	���� �6 G
�� ��� 
�� �ह� �RY� �हK 	���� ह- :� �ह� �RY� �हK 	���� ��  �b ���8 ह4C (� �6 	���� �6 
-�� �� 
�'�)� _�V���� ह6�� ह- /��� ��  	�(C G!� 	���� G
�� ��� �6 �6��� 0�ह� �6 P���  
�� 
�/�� ��  	�( TJ�� �हK ह-C >�	�( w�� TJ��* ��, w�� �6YZ TB6��� �� m��TJ� �� ��( 	���  

	���� G
�� ��� को सुर�?त रख सके और जब अMछा मुLय िमले तो उसको बेचे। कोLड 

ःटोरेज ,क भी Nयवःथा होिन चा,हए �जससे ,कसान अपनी Kसल  �� �ह� �RY� �ह� ��� 
� 
�� ��� C _� (� 	$��� >� $�% ��  	����* ��  ����� ह4C �4�* �� 78 ���� �ह P��6 0'�� 
�हK 
� �ह� ह-C �ह���� �	�	��* �� 78 ���� ह4 
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�6 	���� P��6 0'�� �हK ���� ह-C G��� 
` ��(, +��� 	�� _
$� _ ��( �6 	����* 
�� ��� �6 0=
B ह6 ���� ह-C ��	�� �4�* �� :� �ह���� �	�	��* �� 78 _�y1 �हK ह6�� ह- 
:� 
��� 0��� �ह�� ह-C 
ह�� (� 	�TB� J� 	� �ह���� �	�	��* �� �4�* �� 	���� �6 78 
���� J� P��  A��$� 
��� P��� 	��� �� ���� J�C ��	�� _� P��  P��6 IR B $� $� _
��C 

ह�� 	���� 15 ह��� �� 
y
 �-B ���� J�C ...(#��$
�)... 

�� 
�H	 �	6: ह���� +$�% �  1967 �  �ह ह���� ��� �  	�� 
�� ह'_ J� 	���6 	
I�� 
��� 	�
�� 	��� J�C �ह _
�� !��5� B �� 	��� ह-, 
RI ��	�( 	$p]��� ��ह �� ��C  

�� 	0� (�) 	��
: _
 �'� �हK �ह� ह4, ��� �'	�(C TB�B �4� 	�� �� ह-, 	���5 �4� 	�� 
�� ह-? 
ह�� �ह m��TJ� J� 	� 	���� 	���� 78 ��!� P��� 
��� ह6 ���� ह- ��	�� P��� 
A��$� �हK ह6 ���� ह-C ��	�� _� 	���� 	���� 78 ���� ह- P��� $6-$6, ���-��� !'�� 
0'���� 
� 1� 78 
R�� �हK ह6�� ह- ��*	� P� 
� >��� 
��� ह6 !�� ह-C �4 �� ���TJ�� �� ��� 
���� हR e, �ह�� �6 ह� %� G��� �ह�� ह- :� $6 ��� �� �6 �ह�� ��l� G��� ह-C �ह�� 
-$���� ह6 
�हK �ह� ह-C TB�B !��5��B ��  ह�J �  �!�� ह- �ह �!�� ��l �� $��� ह-C >�	�( �4 ���� �� �� 
�ह�� 0�हR�!� 	� �6 
'���� 
x	��� ह- 	� 	���� �� 	���� 78 	��� ह- P� 
� 
��� $'!'��, 
	�!'�� �हK ह6 ����, >��6 _
 ��$ �� $ C _� ���TJ�� ��  ह� G�$� �हK ���� $�% �j� +$�% , 
I[��!�, �'.
�. , !'���� �� �' I 
�B5, PZ��� G��� �� 0
�B �  ह4, �ह�� ��k �हK ह'b ह-C 
G��� ��  ��J-��J �ह�� 	���� ��  
�� G
�� ������ ��  ��J-��J G
�� 
%'u� ��  �0��� �� 
�6b ��Q� �हK ह-C �'X� ���TJ�� �� �6 
�� ह- 	� �ह�� ह��%� G��� 
`�� ह- 	����  ���8 �1� 
ह� ह	���8� _� ���� J�,�1� 
���� 0�� ���� J�, �1� �j� +$�% 0�� ���� J�C G� �6 pTJ	� �ह 
ह6 !b ह- 	� G� ��(� �6 �ह�� ��(�C >��� 1���� G��� ह-, �6! �ह�� ह4 	� w�� G��� �$� �  
P)ह*�� �हK $�/� ह-, (� �R�$ 1� ��k ��  ��� 
� !���* �  
��� �हK 	!�� ह-C w�� pTJ	� �6 f�� ���� 
��  	�(, 	���� �� �N� ��  	�( �� )t ����� �6 0�	ह( 	� �ह G
�� (� B�� �'�)� �ह�� 
� 1���, 
	���� �ह�� ��  	���� G
�� 
	���� �6 �0��� ��  ��J-��J G
�� �����* �6, G
�� 
%'u� �6 
�0� �� , P��� �N� �� �� C 	
I�� ��� ���TJ�� �  G��� 
`� J� �6 �� )t ����� �� 
��� ��  

��� :� �����* ��  0��� ��  	�( z���
6B5 �� �� 	$�� J�, ��	�� >� ��� �� )t ����� �� 
��� ��  

��� ��  	�( z���
6B5 �� /0k ��A� ����� �6 �हK 	$�� ह-C �4 �ह 0�ह�� हR e 	� >� ��� 
G���sT� N��* �  
��� ��  
��� �6 
ह' �0��� �  z���
6B5 
� �6 /0k _�� ह- P��6 �� )t ����� 
��A� ����� �6 $�, 	���� �ह�� 
� G��� ��  ���8 �6 1��8 pTJ	� ��� ह'b ह- P��� �'����� 
ह6 ��� C...(#��$
�).... �4 �ह 1� �ह�� 0�ह�� हR e 	� 	���� �6 G}I� ��� 
-$� ���� ��  	�( 
+	%N8 	$�� ���� 0�	ह( :� P��6 G}I� ��� �'ह-�� ����� ���� 0�	ह(C +	%N8 $��� ��  	�( 
�6���(� ���� ह4, ��	�� �ह �x���YB� ह-C s�� ���� !��� ��  G�$� ���� ह� �हK ह-C G!� �ह !��� 
�  ���� ह- �6 	���� �6 ����� ह� �हK ह- 	� /��� >� ��ह �� �	�(C _
 	����* �6 +	%N8 
$��� ��  	�( !���-!��� �  �4 y
 �!�>��, �ह�� 
� z���5 �6 1�	�( �6 	� 	���� �6 z���! $ C �ह 
	���� �6 ����  	� �ह ��� ��� _�� ह-, �ह ��� /�$ ह-  
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>��6 >� ��� Z�	�(, >��6 Z���� �� l��� ��� ह-C ���� ��� �  $6 ��� �� 
��� ��� 
��� $��� 
 �̀!�, P��� B�>� ����� ��(C �	$ 	���� �6 	%	N� 	��� ��( �6 �ह 
G
�� 
-$���� �6 ��� ���� ह-C  

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): You have to 

conclude now.  You have already taken thirty-two minutes. 

�� 	0� (�) 	��
: ��, �4 (�-$6 	��B �  ���i� ���� हR eC �6 ���5U� ह���� �� 	� 
��  	$( ह'( ह4, �� �x��	�B� ��  �=� 
� �हK ह6�� 0�	ह(C >�	�( s�� ����* �6 �ह� ��( 	� �� 
!���-!��� �  ��(�C (� s�� ���� �� �ह �RB� �!� $� ��( 	� �ह �� �� �� $� 	����* �6 
(� ��� �  	%	N� ���C P� 	����* �� G
�� �?B	��� B ����>�� 	� ह��� >��6 	%	N� 	��� 
ह-, P��6 �ह ��� 	$���� ह-, �ह /�$ 	$���� ह-C >��� 	���� �� (� !���B� ह6 ����!�, �हK 
�6 	���� �'B�� �ह�!�, ��k$ ह6�� �ह�!�, 	�0=	��� �RB�� �ह !�C ���s�� �� 	�0=	��* �6 1!� 
	$�� J� ��	�� G� �ह ���� ह6 �ह� ह4C 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY) : Now, you 

have to conclude, Mr. Meena.  There are other speakers. 

�� 	0� (�) 	��
: P
�1�j�N ��, �ह (� G}I� ���Y
 ह-C �	$ $�% �� ����� 
	����* �� $%� �'Q���� ��  	�( _�V�� �$� Pf��� ह- �6 >� $�% �� 	���� $�% �6 ���R� 
�/�!�C G)��kgz�� ����� ��  G�$� 1� 	ह)$'T��� �� 	���� ���R�� �� /`� ह6 ��� !�C >���  
	�( �6���(� 	����* �6 ��1 $��� �� ����� 
 �̀!�, 0�ह� �ह �� 	� ��  ���* ��  	�( ह6, 0�ह� ��� 
��  	�( ���* �� ह6, 0�ह� /�$ ��  	�( ह6C �ह �ह� ���� ह- 	� 	���� �� ��	�Z� G)��kgz�� 
����� ��  G�$� ��$ �� �� �ह� ह-C  

;'�8
9�2 (�� '� �8
�� �!44�): _
 ����RZ ��	�(C 

�� 	0� (�) 	��
: �4 _
�6 P$�ह�8 ��  \
 �  ����� 0�हR�!� 	� �R�6
 ��  :� 
G��	��� ��  	����* �� �p
�Z� �6 �'���H�� \
 �� $�/� ��( �6 	ह)$'T��� ��  	���� �� 
��	�Z� �ह'� �� ह-C _
 	���� �6 �� ��	���, _
 	���� �� ��	�Z� �6 �� �� ��	�(C 
	���� �� /�$ 
� ��	�Z� �6 �� 	��� �� �ह� ह-, P�� �� �� ��	�(C �ह� �4 �ह�� 0�ह�� 
हR eC Q)���$C  

�� ��घ 
�� ���	 (;<�
�(�): P
�1�j�N �ह6$�, 1945 �  $R��� 	�V� �'h ���i� 
ह6�� ��  ��$ �� 	����* �� ह��� �  J6`� �� �'Q�� _��C ह�  P��� 
ह�� $� ��� �� �� ह6% 
ह-C ह� 	���� ह4, ह� 	���� �� ��� ���� J�C 	���� �� ह��� P� ��� 1� �ह'� /��� J�C 
vR��-� �हK J�, 	���� �हK J�, ��� �  (� ��� ह6�� J�C 	����* ��  ����, ������ 
m��
�	��* ��  �ह�� 	!��� �/� �ह�� J�C �ह'� �� 	���� �6 P��� �!�� �हK $� 
��� J�, P��� 
����* �� ��K$�� P)ह  ��$/� �� 	$�� ���� J�C �ह ह��� G
�� _�/* �� $�/� ह- :� ���* �� 
�'�� ह-C �4 ��8� �� �6 ����� 0�ह�� हR e 	� �4�� G
�� ह�J �� (� \
�� �� 
��0 ��� ���* �� ��� 
/��$�, (� \
�� �� ��� ��� $��� घ� /��$�, G
�� ह�J*  
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�� (� \
�� �� 16 ��� !�हR� ��0� :� (� \
�� �� 16 ��� !'` ��0�C �-�� �ह ����� 1� $�/� ह-C 
$R��� �`�b ��  ��$ 	���� �� P
� ��  $�� ��� :� (� $� �`� 
	���5� _��C �6 (� \
�� 
�� 16 ��� !�हR� J�, �ह (� \
�� �� ��b ��� 
� _ !��, P� ��� ��� ह6�� J�, 	��6 �हK ह6�� 
J� >�	�( �4 ��� %
$ �� +�6! �� �ह� हR eC 	����* �� ह��� �  P� ��� �'Q�� _��C !�हR e ��  
$�� ���,!'` ��  $�� ��� �6 	���� 
-$� ���� J�C �6 घ�-$RQ 	���� 
-$� ���� J�,P���  $�� 
���, ��� ��  $�� ���C �ह �� 	���� 
-$� ���� J� :� >� ��ह �� 	���� ��  �ह�� /'%ह��� 
_��C �4 ��8� �� �6 ����� 0�ह�� हR e 	� _��$� ��  ��$ �� 30 ��� �� s���8 	���� :� /��� 
�6 �' � ��B �� �6 _��B� ह6�� J�, 30 +	�%� ह6�� J�C 
ह�� ��� �� ���� 
�B| �� ����� 
_�� :� 0=Q�� 0�8 ��ह P��  +Q�� ���� ��� �6 P���  ���8 B6B� ��B �� 
0�� +	�%� 
\�� Z-��
� B, s���8 	���� :� /��� 
� _��	B� ह'_, �6 _
 >�	$�� �� �� ��� �� �ह� J�C 
_
 ह�� �  ��� �� 	��� ��6,�ह�� 
� 	�y��$��� �� ��� 	��� ��6C 
ह�� ��� 
0�� +	�%� �� 
ह'_ J�C �� ��
'� �  +Q�� ���� �� 1��8 $��� _(, 	���� _
 	�U �� �ह  ह6,�� 1998 �  
��� ��  �6 P�� +Q�� ���� �� GB� 	�ह��� ���
��� �� B6B� ��B �� 60 +	�%� s���8 
	���� :� /��� ��  r
� _��	B� 	���C ���s�� ��  ��� �  /��� ��  	�(, 	���� ��  	�( :� 
s���8 	���� ��  	�( 30 +	�%� �� A��$� _��B� �1� �हK ह'_C �ह /��� �6 	��� ह-, �ह 
��A� �� 1� 	��� ह- :� �� )t �� 1� 	��� ह-C �ह �)���B 	�TB �  ह- >�	�( >��� 00k $6�* 
�!ह ह6�� ह- :� $6�* >���  	�( P[�$��� ह4, ��A� �����  1� :� �� )t ����� 1�C ह���� $�% 
�  �6b +$�% w�� �हK ह- �ह�� 	1)�-	1)� $�* �� �����  �हK �ह� ह*C �� )t �  1� ���� �����  
�ह� ह4 >�	�( >� ��� �6 �����	� �� � �6`�� ह�  $�% ��  ��$15 �  �60�� 0�	ह( :� >��� 
�6b TJ��� P
�� �J� 	�����8 �60�� 0�	ह(C �' I 	��� w�� ह4 	�� 
� ह� >� �$� �  ह��%� 
��, _��$� ��  ��$ �� 00k ���� �ह� ह4 �-�� ���, �R/�, G���, 1R�� 
, �}0* 
� GH��0��, 
�	ह��u� 
� GH��0��, $	��* 
� GH��0��, GY
��,��* 
� GH��0��, 	����, /��� _	$C 
	
I�� 15-20 ��� �� ह� 00k ���� _ �ह� ह4 घ6B��� :� �gB�0��, �ह�� :� _��	�� �'�N� 
�!-��ह 
�C �� w�� 	��� ह4 �6 ��gz ��  ����	Q� 	��� ह4C 	��� ��A�, 	��� 
�B| �� 	��� ����� 
�� ����	Q� �हK ह4C >��� ��� ह� �6b 	�����8 �� ���� ह4? >��� 	�����8 	�15� ���� ह-, 
��A� �����* �� >}I� %pq 
�C �� �� �ह�� 
� �ह�� ह� ��l� �हK ह-, _
�� �60�, 1��8 $� $ C 
ह���� 	��� �'��$%ह� ह-C �ह�� 
� (� 	%���
'� 	�Q�� �1� N�� ह-C �ह�� �� 	�Q��� �'�%� ��� 
!=�� ह'( ह4C (� !��� ���Z�
'� ��� ह-C Rajagopalji, I invite your attention also,   �ह�� 
� /Z��� 
�हK J� :� $6-o�b 	��6��B� ��0� !��� J�C ���-��� !��� ��  �6! /�Z�� ��, �`� �� ���! 
���� J�C 	�Q��� �� �ह� 	� �'� �� $�� ��6, 	��� Z��6 :� �4 �'yह��� ��J ह6P�!�C 	ZpTz�B 
�	�Tz�B :� 0�l Z-��
� B W	l�� �� �ह 	$�� 	� /Z��� �4 ���� $R�!�C  

(� 	$� ��.Z�.u. :� 	�Q��� $6�* ���`� :� ���� ���� !( :� P)ह*�� ��$�� 
%'\ 	��� �6 ���� !��� ��  �6! �! !(C G� ��$�� �� 	��� 
` !b �6 ����� ��� ��!� /Z���C 
����$ :� 	�Q��� 1��8 ���� ��  	�( �-��� ह4C 	���� 1��8 $��� �� , �6!* �6 !'���ह ���� ��  
����$ :� 	�Q��� ��$�� ���� ��  	�( �-��� �हK ह-C �'X� N�� ��	�(...... 
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“��	ह� ��  ���%�b ह� ZR��� ���� 
� 
   Gl�6� �6 ���� ह4, >�$�$ �हK ���� C  
 

_� �� pTJ	� �ह ह-C �4 _
��  +$�% �� ��� 1� �ह �ह� हR e :� G
�� 
�B| ��  �6!* �� 
��� 1� �ह �ह� हR eC ����.... 

 

   “_Q� I6` ���� �R  Pf��-, 
   � _Q� 	��- � ���� 
=�-  C” 
 

ह� 
��� �� ��� �� �ह� ह4, 
��� �हK ह-C 
��� ��u, 
��� ह��� G
�� _
 ��$ �� 	$��C 
!���-!��� �  
'���� �6!* ��, �����* ��, ��K$��* �� � �̀-� �̀ 0= �̀-0= �̀ �' (� ����(� J�C �� �' (� ����� 
�� 1� ���� ���� J� :� 
��� P��� ��0� ���� �6 IR �� J�C ���� �' (� GB !( 	ह)$'T��� � , �� 
	��� �� 1� !(C ��u, >� �' u� �6 /��� ����u, ���u ��$��C 
��� _(!� ��B�%�Z ��C 
�� ����ह ��� �� +Q�� ���� J� �6 30,000 ��6` \
�� \�� Z���
� B 
� /05 	��� !��, 
�`� ��o6�� 
�B� 	� ह��� �ह 	��� ह- :� $6 0��  /�� �=� �� �K, (� �6 !-� 
�y
��!� r�k 
:� $R���, ��B�%�ZC G� �4 !�� ��B�%�Z $�/�� �ह���gz �  (� �!हC P� �!ह �� ��� �4 1R� 
!�� हR e :� P� m�pq �� 1� 	�)ह6�� �`� _�$6�� 	��� J�C �ह�� �4�� ��B�%�Z $�/�C ���� �' (� ��$ 
ह6 !(, >� �' u� �6 /'$��uC 	���� ����� J�, 	�)ह*�� �
�� �� �/� ह4, 0�ह� ���s��� ह6 �� 

��.��.
�. �� ह6, P� �� ��  �� �����* �� �
��  पोखरो से कOजे हB��uC...(#��$
�).... 
$�	/(, �0� �6b �हK ह-C ���� �
�� �� �/� ह4, P� �
�* �6 /��� ����u :� �����* �� 
Z�	�aYB! ����u, ���b ����uC 
��� _(!� �6 ��B�%�Z �� ��� �� !�C �6 GB !( ह4, P)ह  
/��� ����u, 	���� ���� J�.... (� I6B� �$� ह-, ���� �$� �6 �'�����!� :� ���f �  
ह6�� ���� ह-,>��� 
��� �6! 
��� J�C _� ���� %'!� 	�� ��  
��� ��, �6 ��0` ह-, P��� 

�� �-f !b ह- :� 
��� ��� �� �6b 0�� �हK ह- P�� C 	��� ���� � , I6B� �$� �  
��� �हK ह-C  

G� _
�� ��'�� ह-C _
 $�	/( �������$ 
�, �ह�� �6 ��'�� �  ��l 
��� ह-, �ह�� 	���k�� 
ह- :� (� 	���k�� u/�� �  ह-, �ह�� ���� 
��� ह-C _
 ��� ��� ���� / �̀ ह6 ��u,�$�R 
_(!�, �'�ह 
� �
`� �/�� 
 �̀!�C (� ह- 	�!� �6Q घ�B, �ह�� 
� �=, $6 �=, 
��0 �= �'$� ���� 
ह4 :� P� ���� ��/ :� ह�� ��'�� �  Z��� ���� ह- �6����C (� ��l �6 �'� �ह�� ह6 !�!�-
��'�� �� ���b ��6 :� G
�� _�/* �� $�/ �ह� ह6, �� 	��6Q�1��� 0��  ह4C >� ���8 
��� 
��l �हK ह6 ���� ह-C >�	�( �� 	��'� %�$�ह !�ह ��� ह'_ ह- �6 �'$< �6 �हK �R e �6, :� 
	��'� %�$�ह !�ह ���u :� �6 ��/ :� ह�� ह-, �$� �  �� l �6C ह� �!ह >��6 �$� �  � �� 
�� �ह� ह-, �	$��� GB �ह� ह4, �	$��� 
B �ह� ह4, �	$�* �  
��� �हK ह-C �ह ह6 �ह� ह- ��	�� >���  

	�( ��� ���� 
 �̀!�? 
p
�� �  ���� 
 �̀!�, 
p
�� �6 l� � ���� 
 �̀!�,��झ�� 
 �̀!� :� 

ह�� G
�� r
� �ह P����� 
 �̀!�C �4 �6 1'q16!� हR e, �4 $�/ 0'�� हR e, �� ���� 
H�� �� हH�� ह'b 
J� 	$Y�� �  �6 ह� P)ह  	��'� %�$�ह !�ह �  �R e � _( J�C ह� �6 ��� ���� ह4 ��C _� �ह �=� 
�� �ह� ह-? �4 �' I �'X�� $��� 0�ह�� हR eC �ह ��T�� �Z� !�1�� ह- :� /��� ��  ���� �  /�� �=� �� 
�0�� 

 

241 



RAJYA SABHA [26 July, 2002] 
 
 

ह���� �ह ह- 	� �� �� $'	��� �  ����� _b..... 1��� P� $�%* �  �� ह- �ह�e ����� ���� 
ह�� 
_bC 1��� ���� 
ह�� $�% ह- �ह�� /��� ह'b :� /��� �  1�����5 w�� 
ह�� $�% ह- �6 /��� 
_Q�	�� P�6!* :� PH
�$* �� m��
��� �ह�C 1�����5 �� 0�`� :� �
`� $'	��� �  ���� 
A��$� �%हR� J� :� >��� 1��� ���� �`� m��
��� J�C _� 1��� �  /��� _Q�	�� P�6! �� 
1� �`� 1	�g� ह- 	���6 lR Z +6����! �ह�� ह4C >��6 G!� ह� Z���
 ��  �6 �ह 	���� �6 
��	�� 1� ���!� :� �6!* �6 ��� 1� $�!�C ���0)t-�� ��, �4 _
�� (� ��� �� �ह�� �हK हR e 
	� ����� �
6B5 +�>� ����� 0�� ��uC �
6B5 +�>� ���u!� �6 �6 �� 1R/�, 
��!�,0
����,/Y����,  
B����, 0=��$��, ��TB�, 	�
�ह�,	�Yz�, ��  �6! :� b�B J�
�� ���� 
��$R�, 	�)ह  (� B�>� �� 1�
�B /��� 1� �हK 	���� ह-, ����� �  !�हR� :� 0��� �ह�!� 	��� !� 
:� �� �6! /��$ �हK 
�(�!�, 1R/� �� ��(�!�C 1'/��* �� ��,�� ���!� >�	�( �-� � ���u :� 
�-� � ����� ��  	�( 	���� �� ��!� ��  $�� �� ��6C P�� 	���� �T�� $6C (� (�
� �6 ��� 
�  25000 �R	�B 	���� �'�� 	���� ह-C >�� 	���� �6 _f _�� �  ह� $� $6C ह� (�
� �6! 25000 
�R	�B �'�� �  ���� ह4 	� �हK ���� ह4? ह� ��* �� �ह� ह4  �'��  �  	���� We should pay for it. 

�� ह� �'�� �  �� ���� ह4 �6 	l� 	���� �6 ��* �हK �p
�Z� $� ����? 	���� �6 
��� $6, 
�T�� /�$ $6, �T�� z-�B� $6, �T�� ��� $6C �� ह� 0�� \
( �  �' Yह` �  $ह� �� ���� ह4 :� 
11 \
( �  /��� �� J�� �� ���� ह4 �6 ह� 	���� �6 ��* �हK �T�� 0��  $� ���� ह4? �� $6ह�� 
���  $�% ��  G�$� �हK 0��� 0�	ह(C ह� ��  �6 ��� �� , (� �6 P�6! 
� �RB�, 	���� Q�� 

-$� ���� ह- ��	�� 0��� 	���� �ह� ह- ��>� 	�� ����C G!� Q�� �हK ह6!� �6 ��>� 	�� �हK 
0��!� �6 ��>� 	�� ���� 1� 1R/� ���!�C P��� 1� ����Q >��� ह-C 	l� �6 m��
��� ह-, ���� �� 1� 
����Q ह-C >� I: _$	��* ��  +	�	�	Q�* �6 (� ��J �-f� �6 :� >���  �'X�� :� 	�0�� �6 
��	� ���
 1� �� ��( :� ��f� 1� � BRB�C 	��� �6 1� �'���� � ह6, ���� Q)Q�, �6�� 0��� 
�ह� :� 	���� �6 l��$� ह6 ��(C ��� �6b �ह ���� �6 �-��� ह-? �ह�� �6 	���� ���B� ह-, 
P��  �=� 
Y��$�� ह-, �=� (s��Y0� ���� ह- :� �=� >��  Q����� 	�� ���� ह-? >��6 

�R�6U� B �� ���B� ��� 	$�� ह-C �4 1� �1�-�1� 
�R�6U� B� �� l�� ��  ���� �  
RI ���� हR e :� 
(� ��� ���� �� �� 1� >� ���� �  
RI 	��� J�, �ह'� �� 
�R�6U� B� �6 _b((� 1� ह6�� ह4, �ह 
�हK ����� ह4 	� ��� �� l�� �� %'\ ह6�� ह- :� /��l �� l�� �� %'\ ह6�� ह-? �� �6! ह� 
���� ���R� ����� ह4C �� >���  r
� 0��� ह-, Please don't mind. >�	�( >��  �� �6! 1� 
>� ���B� �  %�	�� ह6�� 0�	ह(�, �6 >���  ���� �  ����� ह4C ���� $R��� ���� �ह ह- 	� 	����  
��B� �-B� ह4 �� /��� ������ 0�	ह(�C ����� ��� _
�� �ह� 	� ��A�* �6 ��Q� 
-�� ���� 
0�	ह(, �4 >���  	/��l हR eC ह� ��A� ����� घ�B� �  0� �ह� ह-C P���  
�� ������ ��50�	��*  

�6 ��,��ह $���  के िलए पसैा नहB है । जो पसैा #वकास के िलए जाता है। Qयादतर सरकरे 

तनRवाह देने �  /05 �� $��� ह4C �ह�� �� �6 Z���
� B �� 
-�� ह-,���� �Y��8 �� 
-�� ह-, �ह 
1� 	�	1)� �$* �  Z�>�B5 ह6 �ह� ह-C ��* ���� 0�	ह(? TB�B !��5� B G
�� 	हT��, +	�%� ��, 
��� ��� :� �� )t �� 
-�� �� :� 	l� P�� /05 ���C There should be a monitoring body, 

ह��� �b ��� +Q������ �� ��  ���k�� �  �ह�, ह-	ZZ ��b 
�(�u :� (� i����! ���%� �� 
�6b �-y�� ह-Z ���C >���  	�( (�  
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�x	�B��! ���B� ह6�� 0�	ह(C �ह �ह $�/� 	� �6 s��K8 	���� �� 
-�� ह-, �6 $	��* 
� /05 
ह6 �ह� ह-,�ह �y
6� B i��� �� 
-�� ह-, �ह ��T�� �  /05 ह6 �ह� ह- �� �हK, :� ह6 �ह� ह- �6 
�ह�� ह6 �ह� ह-?  

There is no monitoring body, �6 	l� 
�� ��� ह-? �ह�� ह6 �ह� ह-? �6b 1�� ह6�� 
���� �हK ह-C  

SHRI C. RAMACHANDRAIAH: From where does the Central 

Government get the funds? Is it not from the States? So, what right the Central 

Government has got to retain fifty per cent of the funds of the State 

Governments? 

�� ��घ 
�� ���	: _b 	�� B�� �RC P���  	�( (� +��Q�� ह- 	� �R	B��>��%� 
�?B	l�� B $�	�(, �R 	�� !�B ���C ह� �6!* �6, ����$* �6 ...(#��$
�).... 

 ;'�8
9�2 (�� '�. �8
�� �!I�): !=�� ��, _
�� 
�B| ��  :� T
��� ह4C...(Time 

bell)... 

�� ��घ 
�� ���	: ��TB � B�)� ह-C �ह6$�, ह� ����$* �� $6 ��6` \
�� 	���� 

� /05 ह6�� ह-C (� ��6` 	���� ह-C �� �� P��� �R	B��>��%� �?B	l�� B �हK _ ���� �� 
�� $R��� 	�T� 	���� �हK ह6�� ह-C ह� �� ���  ���� ह4 �6 /'$ 1'!� �ह� ह4C You first bring 

the utilisation certificate, and then you will get the next instalment, >� 	$ ��� ��, 
TB�B �R	B��>��%� �?B	l�� B 1���, �4B� 
-�� $�!�C ����� _
�� ह6, ह���� ह6 �� 	��� �� 
1� ह6, (���l� ��� �हK ह6�� 0�	ह(C �6 �H� ��� ह-, �- �0'G� ह- P�� ह� ���� 0�	ह(C _	/� 
�  ���� �Z� ��� �4 �ह �ह�� 0�ह�� हR e 	� �� �' I w�� �'�� ह4 	���  ह�  G
�� _
�6 >)�6Y� 
���� 0�	ह(C /�� ��� �ह ह- 	� �6 �� ]� B�%� Wl �4Z :� 	���R	B��>��%� _l �4Z ह6 
�ह� ह- P�� �6��� 0�	ह(C _��$� 
� 	����8 ���� 0�	ह(C �4 _
��  ���Y
 �� ��J5� ���� हR eC 
Q)���$C 

SHRI S. RAMACHANDRAN PILLAI (Kerala): Sir, I congratulate my 
hon. colleague for raising a very important issue in our country. I am in full 
agreement with the concern expressed in the Resolution. I join with him in 
urging upon the Government to take all appropriate measures to protect the 
interests of the agricultural workers, the peasants and the common people in 
this country. It is a fact that the prices of most of the agricultural commodities 
have crashed. The price of coconut, the price of arecanut, tobacco, and, 
recently, the price of raw silk, have all crashed. I do not want to extend the list.    
The prices of almost all crops have crashed. 
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Because of the price crash, the peasants are suffering, the agricultural 

workers are suffering, the common people are suffering, and the economies of 

most of the States are facing great difficulties because of the crash in the price 

of most of these agricultural commodities. How to deal with this most important 

issue? To me, there should be a two-pronged approach to tackle the problem. 

One is, certain immediate measures, to protect the interests of the peasants, 

the agricultural workers, and the common man, should be taken. Secondly, 

there should be, a re-look, a re-thinking, into the whole gamut of the basic 

policies which we are pursuing in the agricultural sector, particularly, in the 

context of the WTO regime. Sir, the mover of the Resolution has already 

brought to our notice - yes; the investments are not picking up, and there is a 

drastic fall in the public investments. The capital formation is facing serious 

problems. So, what is in store for us? If investment does not pick up, if capital 

formation does not pick up, the future is very bleak, and if you look at the 

productivity increase with regard to most of the crops, you will find that it is 

stagnant, and, as far as foodgrains production is concerned, during the last 

decade, the rate of growth has come down below the rate of growth of 

population. 

So, to me it looks, if the present situation continues like this, our 
country would be sliding towards foodgrains shortage and starvation deaths. 

Of course, the contradiction is that, even in such a situation, we have a record 

foodgrains stock, to the tune of 65 million tonnes. I am not going into all these 

details because I do not have enough time at my disoposal to go into them. It 

is because of the decline in the purchasing capacity of the people and due to 

various other reasons that are there. All these indicators show that our future 

is very bleak. 

Now, how to approach this issue? According to me, the mover of tbe 

Resolution has mainly drawn our attention to the crash in the prices of 

agricultural commodities. But this time there is a qualitative change in the 

overall situation. Earlier also prices have fallen, but the earlier phenomena 

were one of price fluctuations. Now, some sort of a permanent price crash has 

set into the system. Earlier, at the time of the harvesting season, the traders 

and industrialists, who purchase these crops, disappeared from the market 

and the poor, who did not have enough resources, were forced to sell at 

cheap rates. After the harvesting season was over, the traders and 

industrialists would come in. Such fluctuations were there in earlier times. And 

in the case of certain crops, which have a potentional for export, 
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because there is no demand in the external market, there is a chance of a fall 
price. Similarly, in the case of certain crops, which can be imported from other 

countries, if there is a surplus in the world market, there is a chance of a fall in 

price. Such fluctuations were there in existence during the last so many years. 

We took certain interim measures to protect the interests of the agriculturists, 

the workers and the common man. Now, after the WTO regime has come into 

existence, this has become some sort of a permanent thing. The prices of 

most of the crops have fallen and they are not picking up. Why has this 

qualitative change come about in the prices of these crops? The IMF, the 

World Bank and the WTO, are giving instructions to us. They are asking us to 
remove all quantitative restrictions. Earlier, there was a protected market. 

Because India was a backward country, we wanted protection in order to 

develop our economy. We have the past of a century-long colonial 

exploitation. Such countries do require protected markets. Such countries to 

require Government intervention. Now, because of the new regime, there is no 

restriction either on imports or exports. There is every possibility of a world 

market slowly emerging, and the price fluctuations that we face in the 

international market are also experienced in our domestic market. Because of 

the instructions from the international bodies, our Government has more or 

less withdrawn from many fields. It has retreated from many areas, and there 

is an operation of free market forces. The Government has withdrawn from the 

field of irrigation and power, science and technology and infrastructure! 
facilities. The Government has also reduced the subsidies on almost all the 

inputs. Because of all these things, the peasants are facing problems. 

Not only that. The mover of the Resolution has asked for the 

provision of a Minimum Support Price and intervention of the Government. I 

am asking him: If the present Government is pursuing the present policies, 

would it be possible for the Government to intervene in the market? Would it 

be possible for the Government to provide a Minimum Support Price? Sir, 

already, we are discussing a Competition Bill. That was discussed in the WTO. 

The international body decided, "Yes, we will continue the discussion." But, 

our Government is coming forward with a Competition Bill. And, what is the 

essence of the Competition Bill? The Government withdraws. If the 

Government actually declares a Minimum Support Price and intervenes in the 

market, as per the present provisions of this Bill, it will be an abuse of 

competition, it may be punishable. So, withdrawal of the Government. ...(Time-

bell). 
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THE'VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): You have 

exceeded your time-limit already, Mr. Ramachandran Pillai. 

SHRI S. RAMACHANDRAN PILLAI: Sir, it is an important subject. 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): There are 

many speakers. 

SHRI S. RAMACHANDRAN PILLAI: Sir, this is an important subject 

and in a Private Members' Business, we will take some time. 

SHRI RAJKUMAR DHOOT (Maharashtra): All are important subjects. 

SHRI S. RAMACHANDRAN PILLAI: You may talk. I am not restricting 

you. ...(Interruption)... You are not in the Chair. You are sitting there. You 

please sit there. ...{Interruption)... I am not restricting you. Sif he may not be 

that much experienced. That is wny ,he is trying to intervene. 

SHRI RAJKUMAR DHOOT: You have to finish when the time is over. 

SHRI S. RAMACHANDRAN PILLAI : It is not your job. It is the job of 

the Chair.  You keep quiet. ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): I will take 

care of that. Mr. Ramachandran Pillai, you please address the Chair. 

SHRI S. RAMACHANDRAN PILLAI: Sir, the mover of the Resolution 

has raised the important issue of productivity increase. How is it possible to 

increase the productivity? Is it possible in the present situation? If the present 

Government pursues with the present policies, would it be possible to increase 

the productivity? It is not possible. That is why, according to me, he stopped 

half way, he should have extended this argument to its logical conclusion. That 

means, if we want to increase productivity, certainly, the Government should 

come forward to make more investments, public investments, in irrigation, in 

power, in science and technology and in infrastructure facilities. Of course, in 

the international market, with the emergence of the world market, it is 

absolutely necessary.    If you do not 
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4.00 p.m. 

produce more and if your rate of production is not commensurate with world 

production, we will suffer; those sections will suffer. This is an important thing. 

In India, because of the backwardness, because of the unevenness in growth, 

unless the Government comes forward and makes sufficient investment, it is 

not possible to increase production. 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): You have to 

conclude now, Mr. Ramachandran Pillai. 

SHRI S. RAMACHANDRAN PILLAI: Just one more point, Sir. 

Excuse me, Sir. 

The other aspect is, yes, the Government should come forward to 

protect the interests of the peasants, agricultural workers and common 

people. The Central Government should come forward. But the relief should 

be equitably distributed to all the States. It should not be used for settling 

some political controversies inside the NDA because • there are complaints 

that some of the States are denied this relief from the Centre--the support 

price and other things. So, some mechanism should be there. All the relief to 
the States should be equitably distributed. So, these two approaches must be 

there. One is to ensure equitable distribution of the relief to all the States. The 

second is, a re-look at the entire basic policies. And, to me, a drastic change 

in the basic policies is required. 

With these words, I conclude.  Thank you. 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Shri N. 
Jothi. 

SHRI N. JOTHI (Tamil Nadu): Sir, I may be allowed to speak from 

here. Sir, there are certain things in the world which oannot be replaced. For 

instance, mother cannot be replaced. Mother's milk has no equal or parallel. 

Like that, agriculturists are sacred people. They produce the products with the 

sweat of their labour. But, what is their position, and what is the price which is 

offered to them? Sir, though I am a lawyer, I hail from the peasantry. I cannot 

forget it. My moorings are still in the villages. What 
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is the position now in India? Industrialists can dictate terms; liquor barons can 

dictate terms. Recently, the stock brokers have started dictating terms 

everywhere. In every field, stock brokers' try to dominate. But, agriculturists are 

slowly dying and committing suicides. Suicides are very common among the 

agriculturists in Tamil Nadu and Andhra Pradesh, especially, among the cotton 

growers and tobacco growers. They are committing suicides. They are not in a 

position to repay loans. Why is it happening? It is because of the fact that they 

are not getting adequate support from the Central Government. Sir, this House 

represents States. Sir, State Governments can be run peacefully provided the 

subjects are kept in good humour. The Father of the Nation has said: "The 

heart of India lies in villages," whereas, tears alone are now there in the 

villages. Why is it so? It is because of the bad policies pursued by the 

successsive Governments at the Centre. Whatever affection is shown to the 

textile mill owners, at least, a fraction of it can be shown to the agriculturists. 

There was a move earlier to indicate the price of clotn that is manufactured by 

the textile mills. According to that move, they could print the name of the textile 

mill; they could print the texture, that is, what percentage of polyster it contains 

and what percentage of wool it contains. But, they could not print the price of 

the cloth. They used to say that it was not possible. Why was it not possible? In 

fact, they wanted to maKe a lot of money out of it. There are so many laws for 

the agriculturists. There is an Essential Commodities Act. Ordinances can be 

promulgated. There is a restriction on the movement of paddy; theie is a 

restriction on the movement of wheat; so many restrictions are put on them, 

with the result that agriculturists are not getting the proper support price, which 

they are supposed to get. They are treated in a step-motherly manner. 

Compare a village with a town or a city. In cities, there are five star hotels, 

where midnight dances take place, and there is a cultural erosion. You 

encourage that. Whereas, in the villages, the problem of snake bite is there. 

There are no proper roads to carry pregnant women to the hospital. They die 

on the way to the hospital without delivering the child. Why is this vast 

difference in this country? The poorest of the poor and the richest qf the rich 

are living in this country. This situation is still continuing, and even after 53 

years of Independence, the agricultural sector is the most neglected sector in 

this country. Even though majority of the voters live in the villages, still, nobody 

takes care of them. What is the Budget allocation for agriculture? How much 

coordination is there among the State Governments and the Centre in this 

sphere? A very sorry state of affairs is prevailing right now. Sir, we are now 

reeling under a very difficult situation. When India was 
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facing a very difficult situation during Lai Bahadur Shastri's time, they coined 

one slogan, "Jai Jawan, Jai Kisan." At that time, I was studying in a college. 

The canteen people in the college used to say: "No food will be available on 

Tuesday night. No food will be available on Thursday night." That was the 

situation at that point of time. Now, the food situation has entirely changed 

because of the hard work put in by the agriculturists. They are the people who 

are giving food to the Planning Commission people; to the bureaucrats, to the 

coatwallas, to the tiewallas and to the safariwallas. They are spread all over 

India. But who thinks about the agriculturists? What is the Plan allocation? 

What is your attitude shown towards the agriculturists? It is only step-motherly 

treatment! Sir, I am not here for oration. I am only pointing out that they should 

realise at one stage or the other. Suicides cannot be allowed to take place in 

the country. There is no comparison between the Punjab agriculturists, the 

Haryana agriculturists, and the agriculturists of the rest of the country, 

because water is made available to them, in plenty, free of cost, whereas in 

Tamil Nadu, we have to get water from the neighbouring States. They are not 

very friendly in sharing water with us. They are happy to let it into the sea, but 

do not agree to share water with us! So, the Agriculture Ministry should evolve 

a policy that the water that is generated in the country could be used for 

agricultural operations anywhere, and the Agriculture Ministry should take up 

this issue with the other concerned Ministries, to tide over the situation. 

Sir, nowadays, there is a talk going on, that the agriculturists should 

be brought under the income-tax net; tax should be levied on their income, as 

if their income is very large! People say, "They should be brought under the 

income-tax net. No subsidy on manures, no subsidy on ammonia, no question 

of giving NKP to them." Like that, the talk is going on. "Free electricity should 

not be given", the Power Ministers are talking like this. If you do like that, you 

have to again go with a begging bowl before the foreign countries! You will 

have to make heavy imports. In Tamil Nadu, to tide over the situation, free 

electricity is given to the agriculturists. It will continue. Our Leader has said 

that it will continue at any cost. Kindly help us in continuing it. I request Ajit 

Singhji--whose father was a celebrity, an agriculturist himself, and very friendly 

to the farmers--to help us. To tide over the situation in the villages, our 

Government is supplying free food to the children who go to school regularly. It 

is doing so to encourage the children in villages to go to school to get 

education.   Kindly consider our request-your Department may be of 
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Agriculture, but it is still connected with the Food Department-- and see to it 
that more foodgrains are sent to Tamil Nadu, since a good scheme is being 

implemented in Tamil Nadu. And, it should be continued in the years to come. 

Sir, the problems in the agricultural sector cannot be solved 

overnight, I know that, but, at the same time, there has been some drifting 

somewhere. Subsequent to the 60's, and 70's; I can say, in the late 70's, the 

problems in the agriculture sector have slowly started because of bad 

planning. Sir, I am sorry, I have necessarily to be a personal. My community is 

not eligible for scholarships. Still, my father could make his one son a post-

graduate, putting him in a hostel, another son a Ph.D. in engineering, another 

one a doctor, sending him to America, and myself a lawyer. All this he could 

do with his earnings from agriculture. Nowadays, one can't think of it! With 

small holdings, such a thing is not possible. This is the situation in India. 

Imports: apples are getting imported. The apple growers in Himachal Pradesh 

are very much worried. Especially, in our place, in Nilgiris, tea is grown in 

abundance. But tea is being imported! A lot of problems have arisen in the 

Nilgiris district because of the import of the tea. 

SHRI SANGH PRIYA GAUTAM: You are importing it. 

SHRI N. JOTHI: No, we are not importing. Wonderful! How can you 

say that? The Central Government has taken a decision to import it. They are 

importing it. The tea-growers in Nilgiris are taking out processions daily. No 

train is allowed to be run. That is the situation. Funds have been given to them 

by the State Government. The State Government is selling tea through 

cooperative societies and ration 'shops, and we are propagating and 

encouraging people to buy tea, instead of taking coffee, because, in our State, 

tea is grown in abundance. The people are in the habit of taking coffee. We 

have to tide over the situation. The State Government has to solve the 

problems that have been created by you at the Centre. Therefore, it is high 

time that we have a rethinking on the policy of import of agricultural products. 

We must do rethinking on the question of import of agricultural products. What 

about the sugar-cane growers? Several sugar mills in Tamil Nadu are running 

in utter loss. Why? Because there is no off-take. The godowns are full of sugar 

bags. This is the situation that we are now facing.    At this juncture, I appeal to 

the 
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Minister of Agriculture to concentrate on utilising the river water in a proper 
manner between the States. The river water is being wasted. It should be 

properly utilised by the States. It concerns the Ministry of Agriculture also. 

Therefore, the Minister of Agriculture has a role to play in this regard. We have 

to do some research and development on cheap and workable tractor in order 

to help the agriculturists. Subsidy for the purchase of tractors should be given 

liberally. Agriculture does not stop at merely tilling the land. Subsidy should be 

given for breeding goats, poultry farming, breeding cows and other animals 

which they can tend. Kindly concentrate on that aspect also and give subsidy 

for such things so that they can have a reasonable living.   (Time-bell).   Sir, I 
will finish in one minute. 

Shri Ramachandraiah, who piloted the Resolution, knows well about 

the plight of the cotton growers. A large number of cotton-growers in Andhra 

Pradesh had committed suicide due to cotton imports. The figure of suicides in 

Andhra Pradesh outnumbers those in Tamil Nadu. Therefore, we should stop 

the import business, especially, agricultural commodities. I don't know who on 

earth would like to go on signing and importing these products into India. In 

Tamil Nadu, we see imported Australian apples. Apples are imported from 

Australia. We will be happy to buy the Himachal Pradesh apples. Why should 

we import apples from Australia spending our precious foreign exchange? ' 

There should be a limit to this kind of wrong policies. If the agriculturists are to 

come up and to have a reasonable living, we must do a rethinking on the 

policies. Every aspect of the policy on import of commodities should be looked 
into, again and again; then only it should be considered. With these words, I 

thank you, Sir, and the mover of the Resolution. 

PROF. M. SANKARALINGAM (Tamil Nadu): Hon. Vice-Chairman, 
Sir, I am ihankful to you for giving me this opportunity to take part in this 

discussion. 

fTHE VICE-CHAIRMAN, (SHRI NILOTPAL BASU), IN THE CHAIR.] 

Sir, the mover of the Resolution elaborated, in a broad way, all the 

aspects of it. But the Resolution is limited to a particular point, the present 

crash in the prices of agricultural commodities and the failure of the 

Government agencies in ensuring timely procurement with adequate minimum 

support price. That is the motto of the present Resolution. I want  to  confine  

myself  to  it.     I   request  the  Central     and  the  State 
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Governments to bestow their attention to it, and help them immediately and 

save them from the present crisis. There are many aspects to the 

development of agriculture and the problem of agriculture in our country. They 

have to be dealt with in a different way. A long plan has to be evolved and 

implemented. The prices of agricultural products like paddy, wheat and other 

foodgrains have fallen down considerably. These days the agriculturists are 

facing a crisis because the prices are not fixed rationally. Whether it is 

foodgrains or any other commodity, the prices are not fixed rationally. 

Sir, I come from Tamil Nadu. At' this point of time, the agriculturists of 
Tamil Nadu are also facing a crisis. In the last three or four years, the cost of 

raising paddy crop in one acre of land has increased from Rs. 5,000/- to Rs. 

7,000/-. But the price of paddy has fallen by Rs. 150/- per quintal in the last 

three years. Moreover, there is nobody to purchase paddy. The agriculturists 
have no granary to store their produce. The foodgrains are lying in the open 

area. Heaps of foodgrains have been stored in the Cauvery Delta area and 

some other areas. They have not been able to sell it because there are no 

buyers. The Government should come to the help of these agriculturists. But 

the stand of the Government is, they have sufficient foodgrains in the 

godowns; they do not need foodgrains for distribution under the Public 

Distribution System. The Government has to find a way-out in order to save 

the farmers. I request the Government to look into the matter urgently. 

In this connection, I would like to say that sufficient quantum of 

foodgrains and rice should be stored for distributing to the people under the 

Public Distribution System. In the year 1995-96, the Government purchased 

coarse grains to the tune of 2.45 lakh tonnes at Rs. 360/- per quintal and fine 

variety at the rate of Rs. 375/- per quintal. Subsequently, in the- year 2000-01, 

they raised the price from Rs. 360/- to Rs. 500/- per quintal. They raised the 

price of fine variety from Rs. 375/- to Rs. 540 per quintal. The Government 

purchased nearly 14.5 lakh tonne of foodgrains. This year the Government does 

not want to purchase it because they have got sufficient stocks. So the 

agriculturists are in peril. I request the Central Government to come to the help 

of the State Government. The Government should purchase these foodgrains 

and divert the stock to some other places where it is needed. Sir, there is no 

water in the Cauvery Delta. All the crops raised in this area have been 

destroyed.   The same is the position in other 
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places like Tirunavelli, Kanyakumari and other areas. It is a very crucial time 
for the farmers in different parts of the country, especially in Tamil Nadu. I 

would request the Government to come to the rescue of the farmers. The 

Central Government and the State Governments together must come to the 

rescue of the farmers and give them full support. Thank you. 
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MISS MABEL REBELLO (Madhya Pradesh): Sir, I stand here to 
support the Resolution moved by Shri C. Ramachandraiah. Sir, the right 
people are those who learn from past experience, recognise their mistakes, 
make amends, and take corrective measures at the earliest. But, most 
unfortunately, we are having such a regime which refuses to learn and relearn 
and mend themselves, in order to overcome the crisis, in right earnest. 
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Sir, a few months ago, we, the women Members of Parliament, went 

to Calicut. There, we went to visit one of our colleague MP's house. As I was 

going into her compound, I saw coconuts lying on the ground, and not even 

picked up. So, I asked that woman Member of Parliament, "Why are coconuts 

strewn like this in your compound?" She replied, "It is not worth picking up, as 

it has no value." She further said that a few years ago, even when one 

coconut fell, not only her family members, but others also would come to pick 

it up. From Calicut, we happened to go to Goa. We went to some ex-M.P's 

house. We saw heap of coconuts lying on the ground. So, we asked him, 

"Why are heap of coconuts lying in your compound?" He replied, "There is 

nobody to take it. I asked the people to take it even free of cost, but they are 

not willing to take it." Sir, this amply illustrates the state of affairs of our 

farmers. Any farm product has no value at all. 

Sir, the day-before-yesterday, in this very House, we discussed 
about sericulture. Because of globalisation and liberalisation, three thousand 

tonnes of silk yarn has been imported into this country, and because of that, 

the farmers in Karnataka, who are growing mulberry, are cutting down their 

mulberry trees. Almost 1.5 crore farmers and their families have been 

rendered jobless. They do not know what to do. They are looking for some 

alternative crop. They are now cutting down mulberry trees. Sir, going in for 
some alternative crops is not an easy job. Similarly, those people who are 

growing kosa in Madhya Pradesh, Ohssa and Bihar, are also having the same 

fate. 

They grow cocoons; it has got no value at all, because so much of 

yarn is being imported. This is all because of the wrong policies of this blessed 

Government, allowing import of silk yarn into the country. Almost three crore 

people will be rendered jobless, and these three crore people will, one day, 

commit suicide. I don't know if they care to think that people are dying of 

hunger. People are willing to work but they don't get anything. Even if they 

produce something, they will not get any return on it. I think, this is a senseless 

Government, which has got no conscience at all; they have got no feelings for 

the poor. Absolutely, they don't have any feelings. This is what I have got to 

say. 

Sir, coming to the other things, when we had a young Prime Minister 

for this country, he started what is known as the 'Edible Oil Mission.' I think, by 

1990, he made the country self-sufficient in edible oils. 
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Now, these people, with their globalisation concept, with their WTO and 

liberalisation, have opened the gates; you know it. So much of edible oil is 

coming from abroad, I think, we are spending today, Rs. 1,500 crores on 

import of edible oils. On import of edible oil, our precious foreign exchange is 

being wasted. 

Our country, which had nearly become self-sufficient, has again gone 
back to the regime of depending on imported edible oils. This is what they are 

doing. They don't want our farmers to become self-sufficient. They aon't want 

this country to become self-sufficient. If it is possible, I think, they would even 
mortgage this country to somebody else and make us paupers. This is the 

policy they are espousing. It is really a shame. If you think of it, you will not 

know what is happening to this country. We are passing through such a crisis. 

It is really sad. 

Sir, many hon. Members, before me, have said that the farmers of 

this country contribute something like 25% of the GDP. But what is the credit 

they are getting? Just this morning, we were discussing during Question Hour. 

The farmers hardly get 12-14% of the credit, although they contribute 25% to 

the GDP. There is a lot of money given to the technological parks, and to so 

many other parks. They are spending crores of rupees on that. How many 
jobs they have created? In the software and hardware field. I think, hardly 2 

lakh boys have been employed, whereas they have spent crores of rupees, 

maybe, thousands of crores on this. Had this money been spent on 

agriculture, I am sure, we would have created a number of jobs. I beg to differ 

with you, Sir. 

I think, the problem, the country is facing today is not one of 
population explosion so much. It is, actually, the problem of educated 

unemployed. I think, almost 20 crores of educated youth is unemployed. If you 

don't create jobs for our youths, specially, in the villages, what is the use of so 

many parks and schemes? If you think of investing money on creating parks in 

the city, then, again, there would be problems in the cities. No city can take so 

much of people. We don't have roads, we don't have water, we don't have 

electricity, and life in cities is becoming miserable. 

It is better that we keep these people in the villages, but give them 

the infrastructure, give them the support, give them water, and give them 

roads. What is happening today? I think, almost 25-30% of our products, 

specially, foodgrains and vegetables, which our farmers grow, gets rotten, 

257 



RAJYA SABHA [26 July, 2002] 

because they can't bring it and sell it in the cities. They don't have roads; they 

don't have means. That is why it is getting rotten. What incentives do the 

farmers have for producing these things? They have no incentive at all. 

I remember somebody had taken me to Karnataka once. There, the 

farmers were growing cocoa. This was some ten years ago. The poor farmers 

grew cocoa there, but they didn't get a proper price for it. Ultimately, they had 

to cut down all the coco trees. This is the fate of the farmers. 

Let me take up the fertilizer policy. The other day, I was in a 
committee meeting here. I happen to be in the Standing Committee on 

Petroleum and Fertilizers. The big fellows-General Managers and others -had 

come. They were trying to convince us that the subsidy to farmers has to be 

maintained. I asked them a small question. I said, "Can you tell me how much 

subsidy out of this goes to the small and marginal farmers? Even if 10 per cent 
of the small and marginal farmers get your subsidy, then I will support you." 

They had no answer. The entire money was going to the big farmers and those 

fertiliser manufacturers. "Baant kur Khao", this is their idea. The poor and the 

small farmers are on the verge of despair. The previous speakers have already 

said that cotton growers are committing suicides. The same thing can happen 

to the tea growers, coffee growers, coconut growers, arecanut growers, 

tobacco growers, sericulture growers and others. None of them is happy. How 

can they be happy? ...(Interruptions)... We expect them to be prosperous. 

They do not have a two square meals to eat. Is this our policy that we are 

espousing? (Time-bell) Can I get two more minutes? 

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): You can take two 

more minutes. 

MISS MABEL REBELLO: Thank you, Sir. So many items are being 

imported. They are selling them at cheaper rates in our country. What our 

farmers have to do in this situation? I just mentioned about sericulture. Sir, 

3000 tonnes of silk yarn has been dumped here. They are doing everything 

possible. But have we ever educated our farmers? Our farmers are growing 

wheat and rice and that too coarse. What is the money which they are getting? 

What is the market price which they are getting?   First of all, he does not have 

any surplus.   Secondly, even if he 
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has some surplus, for that he has to take credit from a moneylender at an 
exorbitant rate of interest. The moment he gets his produce, he has to give it 

to the moneylender. Who makes the money? It is the moneylender who makes 

the solid money. It is not the poor farmer but the moneylender who has plenty 

of money. This is our system. Our farmer is hanging between heaven and 

earth. He will commit suicide and we all will look at it. I request the hon. 

Agriculture Minister, who himself is an agriculturist and comes from a place 

which is supposed to be a harit Pradesh, having plenty of water and very good 

power supply, to go around the country and look at the condition of the small 

and marginal farmers who do not have water, power and money to grow 

anything. Even if they grow, they do not have a selling system to sell their 
produce for making a living for themselves. Thank you. 
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��� ह-C _�R �`�� �!�� ह-C �b ��� �6 w�� ह6�� ह- 	� ��� �  06� _�� ह4 :� �� _�R �6 �ह� 
I6` $��� ह4, _�R ��  �6�� �6 �ह� /6� $��� ह4 �J� �6�� Pf� �� G
�� ��J �  �� ���� ह4C �ह 
$'1k]� ह- 	� >� $�% �� 	� _� 1� �� 	� +6�-��! �6 ह���� >�ZTz� ह- �ह ���R� �हK ह-C �� 
�� (s��Y0�� +6�-��! >�ZTz� ���R� �हK ह6!� �� �� �4 �हK ��X�� हR e 	� 	���� _c� 
���!�C �� �� �4�� ह6% ��1��� ह-, �4 �� 10-11 ��� �� J� �� �� �4 �'� �ह� हR e 	� �\5/���$ �  
_�R _Q�	�� (� >��Tz� �!�b ��(!�C ���� P� 55-56 ��� �� ह6 !b ह- :� �-�� _� �� $�/� 
�हK ह- 	� _�R �� >�ZTz� �!�b !b ह6C �� 	� +6�-��! �� �6b >�ZTz� G!� �!�b !b ह- >� $�% 
�  �6 �ह'� �� ���� �  �!�b !b ह-C �� �� (s��Y0�� +6�-��! >�ZTz� �6 ����� �हK 	���!� 
�� �� �4 ��X�� हR e 	� 	���� /'%ह�� ह6!�C  

 >)हK %
$* ��  ��J, �4 ���! ���� हR e 	� �x�� �B! �� m��TJ� ह6, >� $�% �  
��� 
ह-,P��� P	0� +�)Q� ह6, �T�� /�$ 	���� 0�	ह(, ��	�Z� ��Q� 	���� �6 	���� 0�	ह( 
:� �ह �� �हK ह6�� 0�	ह(, P)�� ��� 	���� 0�	ह(, �T�� Z��� 	���� 0�	ह(, 	���� 
	���� 0�	ह(C G�	�� ��� �4 	����* �6 	$( ���� ���� 78 ��  ���� �  �ह�� 0�ह�� हR eC ���kZ �6 
�6 0�� ���$� 
��� 
� 78 	���� ह-, �ह 	���� ��  ह�J �  ����-����  
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14-15 ���$� ह6 ���� ह-C �ह ���� ह- (
��� �6_
��	B� �4� �6, TB�B �6_
��	B� �4� �6, 
�ह�� �� 	ZpTz�B �6_
��	B� �4� �6 ���� ह-, P���  ��$ N���� �6_
��	B� �4� �6  ���� ह- 
:� P���  ��$ N���� �6���B� �6 ���� ह-C >���  ��$ �6��>B� �� �� 	���� �6 	���� ह- �6 
�ह 0�� ���$� 
��� ���� 78, �6 	� 	���� ��  	�( ����� _��	B� ���� ह-, �ह 	���� ��  
ह�J �  ����-���� P� 
� P��� 14-15 ���$� 
��� 	��� ���� ह-C �ह 1� 	����* �� �RB ह-C 
��)���, >��  �' I m��TJ� �	�( ��	� 	���� �6 P	0� $� 
� 78 	��� :� G!� l�� �gB 
ह6 ��( �6 �� �� �� 
��� G�V� �'_� ह6 ��( :� 	���� P�� �R�Q� 	$�� ��(, P��� 
$'!'�� �� A��$� P��� ��R� � 	��� ��(C  
 

 >� %
$* ��  ��J, �4 ���Y
 �� ��J5� ���� हR eC �ह'�-�ह'� Q)���$C  

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): Hon. Members, a 
number of speakers are still left; and I find that the mover of the Resolution is 
not here. So, if the House agrees, this discussion can continue on 9

th 
August, 

2002. Shri Manoj Bhattacharya will be the first speaker on 9^ August.   Now, 
the House stands adjourned till 11.00 a.m. on Monday. 

The House then adjourned at fifty-nine minutes past four of the clock till 

eleven of the clock on Monday, the 29
lh
 July, 2002. 
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